FORM

G

INVITATION FOR EXPRESSION OF INTEREST

(Under Regulation 36A (1) of the
(Insolvency Resolution Process for Corpi

Insolvency and Bankruptcy
orate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor Sanghvi Land Developers Private Limited
2. |Date of incorporation of corporate debtor 31stMay 2001
3. |Authority under which corporate debtor is incorporated /|RoC - Mumbai
registered
4. |Corporate identity number / limited liability identification{U45202MH2001PTC132180
number of corporate debtor
5. |Address of the registered office and principal office (if any)|98/2, K. R. Mahatre Marg, Reay Road West, Mumbai,
of corporate debtor Maharashtra, India, 400010
6. |Insolvency commencement date of the corporate debtor | 29th January 2024
7. |Date ofinvitation of expression of interest 29th March 2024
8. |Eligibility for resolution applicants under section 25(2)(h)|The eligibility criteria is mentioned in the Detailed Invitation
ofthe Codeis available at: for Expression of Interest which can be sought by emailing
atirp.sanghvi@gmail.com
9. |Norms of ineligibility applicable under section 29A are|Available at the website of IBBI (2022-04-28-18171 7-
available at: r28jw-af0143991dbbd963f47def187e86517f.pdf
(ibbi.gov.in) or can also be sought by emailing at
irp.sanghvi@gmail.com
10. [Last date for receipt of expression of interest 13th April 2024
11. |Date of issue of provisional list of prospective resolution|23rd April 2024
applicants
12. |Lastdate for submission of objections to provisional list 28th April 2024
13. | Date of issue of final list of prospective resolution applicants {08th May 2024
14. |Date of issue of information memorandum, evaluation(13th May 2024
matrix and request for resolution plans to prospective
resolution applicants
15. |Manner of obtaining request for resolution plan, evaluation| The Resolution Professional will share the request for
matrix, information memorandum and further information - | resolution plan, evaluation matrix, information memorandum
and further information with the prospective resolution
applicants through electronic mail or virtual data room (as
may be notified) on executing a Confidentiality Agreement
with the Resolution Professional. Further, participation off
the prospective resolution applicants in the process shall
be subject to satisfaction of the conditions set out in the
detailed invitation for expression of interest, eligibility under
section 29A of Insolvency and Bankruptcy Code, 2016
and other applicable requirements specified under the
Code and the regulations thereunder.
16. | Lastdate for submission of resolution plans 12th June 2024
17. [Manner of submitting resolution plans to resolution|Details to form part of the Request for Resolution Plan
professional mentioned in point 15 above.
18. |Estimated date for submission of resolution plan to the|12th July 2024
Adjudicating Authority for approval
19. |Name and registration number of the interim resolution| Akansha Ashish Rathi
professional Registration Number -
IBBI/IPA-002/IP-N00332/2017-18/10938
20. |Name, Address and e-email of the interim resolution| Akansha Ashish Rathi
professional, as registered with the Board Office No B- 508, Mahaavir Icon Plot No 89, Sector 15,
CBD Belapur, Navi Mumbai, Maharashtra, 400614.
rathiakansha83@gmail.com
21. | Address and email to be used for correspondence with the| Akansha Ashish Rathi
interim resolution professional Office No B- 508, Mahaavir Icon Plot No 89, Sector 15,
CBD Belapur, Navi Mumbai, Maharashtra, 400614.
irp.sanghvi@gmail.com
22. |Further Details are available at or with Can be sought by emailing atirp.sanghvi@gmail.com
23. | Date of publication of Form G 29th March 2024

The above-mentioned timelines are subject to further extension/ amendment at the discretion of the CoC and/or approval
ofthe NCLT.

Interim Resolution P

MW

Date:29.03.2024
Place: Mumbai

Sd/-
Akansha Ashish Rathi
rofessional for Sanghvi Land Developers Private Limited

IP Registration Number- IBBI/IPA-002/IP-N00332/2017-18/10938

AFA Certificate Number - AA2/10938/02/031224/203073
Registered Address and Email ID with IBBI:

Office No B- 508, Mahaavir Icon Plot No 89, Sector 15,
CBD Belapur, Navi Mumbai, Maharashtra,400614, India

rathiakansha83@gmail.com
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